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This reservation sxcluded the backleg of 1 post in
PETs and foui posts of P.H. in drawing. Hence thse
tctal  reservation of P.H. would bs 5 in Music for

blind and O0OH, and 10 in CH for the remaining three

categories {other than blind).

8. The DSSS Bogard held the TGT Examination
on 22.2.12989 and sent merit list of 28 candidates for
the post of TGT (Music) {Annexure 3). Applicant’s
nositicn was at 81, No. 7 ocut of the @ candidates
selectsd in UR {(Unrserved) catsgory. Howsver only
the first four in order of merit amongst ths @
candidates in UR category were issusd appcintment
latters and the remaining five vacanciss were

allocated tc five visually handicapped candidates.

As applicant’s position wass at Sl. No. 7 she could
not be appointed, and it is this which has besn
challenged in the pressnt O.A.

€. We have hsard both sidss

10. Applicant’s counse! Shri Khatana have
asserted that as the advertisement did not maks any

not  have been introduced subsequently. He has also

contended that the recommendations of the Narasimhan

Commitisse 1988 in rsgard tc pests of Music Teacher
= ing suitablse for reservation for visually
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